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"oting Rigbts of Kashmiris 

8626. SHRI PREM CHAND VERMA : 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Government have under 
consideration the question of voting rights 
to be given to the residents of Kashmir 
who went from other parts of India and 
settled tbere ; 

(b) if so, whether the views of the 
Government of Jammu and Kashmir have 
been invited in this case and if so, their 
views; and 

(c) the reaction of Government thereto 
and when a deeision in the matter is 
e"pected to be taken ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a) For 
Parliamentary Constituencies, qualifications 
of voters ;n Jammu and Kashmir are the 
same as in the rest of the country. For 
the Jammu and Kashmir Legislature voting 
rights are restricted to permanent residents; 
there is no proposal to change this 
position. 

(b) and (c). Do not arise. 

Nebru Uni.emily, New Deilli 

8627. SHRl PREM CHAND VERMA: 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whether any decision has been talien 
about tbe facilities. to be starteG in and 
policy of affiliation of Colleges to the pro-
posed Nehru University in Delhi; 

(b) whether any staff has been recruit-
ed for the run.iDg of the University, and 
if not, when it is proposed to be done; 

(c) whether any date-line has been 
Need I'<>r the QpcoiDg of the University ; 
atid 

(d) if so, which? 

THE ~INISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) No, Sir. 

(b) No staff has yet been recruited. 
This will be done after the Vice-Chancellor 
is appoint~d. 

(c) and (d). While no date-line has 
been fixed, efforts are being made to open 
the University as soon as possible. 
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